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LOK SABHA

Thursday, May 9, 1968/ Vaisakha 19, 1890
(Saka)

The Lok Sabha met at Eleven of the
Clock.

(Mr. Speaker in the Chair]
ORAL ANSWERS TO QUESTIONS
Agricaltaral Bank for Credit to Farmers

*1737. SHRI BENI SHANKER
SHARMA : Will the Minister of FOOD
AND AGRICULTURE be pleased to
state :

(a) whether the desirability of opening
an agricultural bank to give credit to
farmers for purchase of super-phospbate
being produced at Debari Zinc Smelter
has been examined ; and

(b) if so, the steps taken or proposed
to be taken in the matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : (a) and (b).
A statement is laid on the Table of the
Sabha.

STATEMENT

Agricultural credit to farmers for the
purchase of fertilisers, including super-
phosphate, is mainly provided Py the
primary  cooperative societies with t‘he
help of borrowings from the District
Cooperative Banks and ~ the
Reserve Bank of India. Non-member
farmers are allowed short-term loan by
the State Governments for the issue of
fortilisers in kind, Thesg grrangements ar
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supplemented by the Central Government
in the form of short-term loans for the
purchase, stocking and distribution of
inputs. Loans are also given by the Centre
for advancing taccavi to the farmers. This
assistance is however sanctioned in
response to specific requests received from
the State Governments from time to time.
A total provision of Rs. 105 crores has
been made in the Central budget for short-
term loans to the States for purchase and
marketing of fertilisers and other inputs.

The indigenous production  of
phosphatic fertilisers is not taken over into
the Central Fertiliser Pool and producers,
such as the Zinc Smelter at Debari, are
free to market their produce as they like.
In view of the accumulation of stocks at
the production centres, the Central Govern-
ment advised the States in a recent circular
[(copy attached) Placed in L'brary. See No.
LT-1045/68] to build up their full require-
ments of phosphatic fertilisers for the
ensuing Kharif season. Since then the
despatches have been speeded up to relievs
accumulation of stocks at Debari and
elsewhere.

With the movement of stocks to the
wholesale and retail points, it is expected
that the cooperative credit, alongwith the
special loan facilities offered to the farmers,
will be available in adequate quantity. There
is no proposal to disturb these arrangements
or open an Agricultural Bank to disburse
fertiliser credit.

ot Ygisiwe vt : arAE AR S
F o A HIT AW qT @R
SEi IR FgT g e ¢

“The indigenous production of
phosphatic fertilisers is not taken over
into the Central Fertiliser Pool and
producers such as the Zinc at Debari,
are free to market their produce as they
like. In view of the accumulation of
pocks at the production centres, the
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Central Government advised the States
in a recent circular to build up their
full requirements of phosphatic ferti-
lisers for the ensuing Kharif season.”
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SHRI ANNASAHIB SHINDE : May
I submit for the information of the hon.
House and the hon. Member that, at the
moment, there is no shortage of fertilisers,
and their availability is very easy. If the
hon. Member wants some quantities of
fertilisers for Udaipur, we are prepared to
earmark the quantities. As I said, they
are freely available.

ft Joitsie ot : A F Rewd
N FF oga gA ey § fF gl
gee fafaee ot saedw A wgwg
e ¥ qw @ & WK wiewre
FTCETT Taifqa R 3 fo fadfoay w
mifm R R 1 F wgm A § e
wgt aw fRfoal ® wem enfw
s Ffargm RE wt
# Troreqr # Y AT A FoR NIwEE

g9 @ ¥ Fgt 92600 e wewfew

MAY 9, 1968

Oral Answers 2980

e af fer arz-sewe & e o dar
&, fred 707 2 Wa o fraw g
wede Gfeareo qar @y # StrArn
T E e o weE™ 1 w1y A §
w1 e w4} ey o <ar 8, W A
T4 OF SFiR F0 § TW wiewrgeR
FITEH FT HTOA FT I ?

SHRI ANNASAHIB SHINDE : The
hon. Member should be kind enough to
address this question to the Ministry of
Petroleum and Chemicals.

SHRI RAJASEKHARAN : The hon.
Minister has said that the fertilisers are
available in the country and that the farmers
can get them without any difficulty. But
the point is that, as you are aware, Sir, the
farmers are not able to get them in time
at their doors. In view of that fact, may
I know whether the Minister is prepared
to make arrangements, so that fertilisers
can be stored in every co-operative at the
village level ?

MR. SPEAKER : It is a general
question and does not pertain to the main
question which is about super-phosphate
produced at Debari Zinc Smelter.

SHRI UMANATH : The question
relates to giving credit to farmers to enable
them to purchase all these things. In so
far as credit is concerned, unless the
credit reaches the poorer section of the
farmers, the purpose will be defeated. The
first survey, rural credit survey by the
Reserve Bank, revealed that the whole
scheme had failed. Subsequently, a pilot
scheme for crop loans to enable the poorer
farmers to purchase...

MR. SPEAKER :
thing else...

He is asking some-

SHRI UMANATH : I am dealing with,
credit. Here, Sir, if the credit is given,
it must reach the poorer farmers. There
also, the Reserve Bank has held that
these credits do not reach the poorer
farmers and they are concerned either by
the rich landlords or by the moneylenders
themselves to recover their loans. I would
like to know in this respect what goncrsty
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steps Government propose to take to see
that whatever credit is given for the
purchase of fertilisers reaches the poorer
farmers and are not cornered by anybody.

SHRI ANNASAHIB SHINDE: The
hon. Member has raised a much wider
question.

May I say that, as for as lifting of
fertilisers from the factories is concerned,
Government has first of all provided
Rs. 105 crorers for advancing loans to the
State Governments, so that the State
Governments are enabled to lift the ferti-
lisers.

Secondly, if the co-operative societies
take the fertilisers, to the extent of 90 per
cent of the price of fertilisers they are in
a position to get reimbursement either
from the apex bank or Reserve Bank.

As far as the other question is con-
cerned, namely, that we have to ensure
that they reach the poorer farmers, itisa
very valid point, but the crop-loan system
takes care of this.
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI M. S. GURUPA-
'DASWAMY) : (a) There has been a
reduction in the number of Central Co-
operative Banks and primary agricultural
credit societies. There has, however, been
an increase in the number of Central and
Primary Land Development/Mortgage
Banks.

VAISAKHA 19, 18% (S4K4)
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(b) and (c). The reduction in the
number of central cooperative banks and
primary agricultural credit societies has been
effected as a matter of deliberate policy
for promoting a viable cooperative credit
structure by amalgamating uneconomic
units. In the matter of Land Development/
Mortgage Banks, the increase in their
number is due to the fact that some years
back the greater part of the country was
not served by such Banks, and, therefore,
many new units had to be set up.

=it xgdiT fag It : Far ag A
& f 30 g7, 1966 %1 g7 ggHrQ¥ d=7
o ww wlafaay s fqar afer $f-
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o F A% oA § Awfa af o @
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SHRI M. S. GURUPADASWAMY :
The figure shows that there has been an
increase in the said capital after 1962-63.
There is also an increase in the loan
operations.

=it v fag et . g avg A
A ¥ T qA FAA @ A
X 7 WiwT A Ay fFoag fraar
=W 2 W R, I ag it @ wfer
s feaar =@ ST ame faw wr 2
1 gy 3% & 1 30 Y. 1966 q= fraar
=@ fear wrar SwEr 187 gfiwa
WA Y 1 g ]} AR gEw Readr
Ly ?

SHRI M. S. GURUPADASWAMY :
It is true that in certain States the over-
due position is not satisfactory, and that
is because of the drought situation that
obtained for the last two years consecu-
tively. But in other States also we are
taking measures to see that the over-due
position improves as far as possible.
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